TR &, §.u.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -21.Te1.-31.-11062026-273325
CG-DL-E-11062026-273325

SFATYTIOT
EXTRAORDINARY

AT | |—Evs 4
PART Il1—Section 4

grfee T THfaT
PUBLISHED BY AUTHORITY

€. 08] ¢ RReett, MUATR, I 8, 2026/54%5 18, 1948
No. 08] NEW DELHI, MONDAY, JUNE 8, 2026/JYAISTHA 18, 1948

ICIKEIEE ]

g
TE fawett, 8 9, 2026

w1 8(3T).— FT A, I AT (IUET FT "eree) AfAfaaw, 2026 (2026 FT 8) Fr
ST (1) T IT-GTT (2) FTT T&T ATRAT T TN Fd g, FFaa F2cdt ¢ o 36 Tqa=t & & 1 7 Sfeatad
FH TEIT 5 % TTH 3<h AT AT AT TALAT & wq (5) H, Ifeatera Tar gad A==+, 1903 (1903 FT
7) § "erTed, =9 ATSG=AT % TR A qE F IGq g0

[T, &. 170/T& St (11)/TET (10)/2025]
it 4T, FF Jt=a

4082 G1/2026 1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1-SEC.4]

MINISTRY OF DEFENCE
NOTIFICATION
New Delhi, the 8th June, 2026

S.R.O. 8(E)— In exercise of the power conferred by sub-section (2) of section (1) of Jan Vishwas
(Amendment of Provisions) Act, 2026 (8 of 2026), the Central Government hereby appoints that the
amendments to the Works of Defence Act, 1903 (7 of 1903) mentioned in column (5) of Schedule to the said
Act, against the serial number 5 mentioned in column 1 of the said Schedule, shall come into force from the
date of publication of this notification.

[F. No.170/SO(11)/D(Lands)/2025]
PREETI MEENA, Jt. Secy.
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